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Government provides technical and financial assistance to the State Governments under
schemes such as Accelerated Irrigation Benefit Programme; Command Area
Development and Water Management, Repair, Renovation and Restoration of Water
Bodies for conservation of water resources in the Country. The State Govermment

has informed that they have taken following measures:—

(1)  Enacted “Maharashtra Ground Water (Regulation for Drinking Water
Purpose) Act, 19937, Further, the Maharashtra ILegislature has passed
Maharashtra Ground Water (Development and Management) Act, 2009. This
Act has been sent for assent of Hon’ble President of India. One of the

components of the Act is adoption of rainwater harvesting measures.

(1)  Implementation of water conservation schemes/programs such as Integrated
Watershed Development Program, Marathawadae Panlot Mission, Vidarbha
Panlot Mission with priority to ‘Over-exploited’, ‘Critical” and ‘Semi-

critical’ watersheds, funded by Central and State Governments.

(i11) Promoting artificial recharge to ground water and rain water harvesting
in the State. Modified Maharashtra Regional Town Planning Act, 1966
provides for ensuring installation of rain water harvesting system before

issuing occupancy certificate for buildings etc.
Depletion of water level in Jharkhand

770. SHRI DHIRAJ PRASAD SAHU: Will the Minister of WATER RESOURCES
be pleased to state:

(a)  whether water level in Jharkhand has depleted drastically during the last

few years;
(by if so, the details thereof;

(¢)  whether most of the rivers of Gumla and Lohardagga districts in the State
have dried up;

(d) if so, the details thereof, and
(e) the action taken by Government thereon?

THE MINISTER OF WATER RESOURCES (SHRI HARISH RAWAT): (a) and
(b) Central Ground Water Board (CGWRB) under the Ministry of Water Resources
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monitors ground water levels on regional basis four times a year through a network
of 15653 ground water observation wells located in the Country including Jharkhand.
In Jharkhand, ground water level for the last ten years (2003-2012) indicates that

out of wells analysed, about 55% wells are showing decline.

(¢) Central Water Commission under the Ministry of Water Resources is
maintaining the Jaraikela site in Sundergarh District on Koel river at the downstream
of Lohardagga and Gumla Districts. Analysis of available Hydrological data of Koel
river at downstream of Lohardagga and Gumla Districts does not show any decrease

in observed water level
(dy and (e) In view of the reply at (¢) above, question does not arise.
Special package for irrigation facilities in Jharkhand

771. SHRI DHIRAJ PRASAD SAHU: Will the Minister of WATER RESOURCES
be pleased to state:

(a)  whether Jharkhand is the only State which has no imgation facilities;

(b)  if so, whether Government proposes to provide a special package of rupees

five thousand crore to the State; and
(¢) if so, the details thereof?

THE MINISTER OF WATER RESOURCES (SHRI HARISH RAWAT): {(a) As
reported by the Government of Jharkhand, out of the ultimate irrigation potential
of 1276.50 thousand hectares under Major and Medium irrigation sector in the State,
Cumulative potential of 397.77 thousand hectares has been created upto Tenth Plan.
A target of 148.20 thousand hectares was kept by the State Government for the
Eleventh Plan.

(b} and (¢) The Union Government provides Central Assistance (CA) under AIBP
to the ongoing projects on the request of State Government satisfying AIBP guidelines
on year to vear basis for their expeditious completion. Central Assistance of
Rs. 1475299 crore has been provided to the State of Jharkhand during the period
from 1996-97 to 2012-13. Project-wise and year-wise details are given at in the

Statement.



